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Railway Employees 

2336. Shri Peter Alvares: Will the 
Minister of Railways be pleased to 
state: 

(a) whether any cases of removal or 
dismissal of railway employees from 
service as a result of slrike of 1960 
have been referred to the Railway 
Rates Tribunal; 

(b) if so, the number of such cases; 

(c) in how many cases the Tribunal 
bas made its recommendatiol1l; 

(d) whether any recommendations 
have been rejected by the General 
ManagerlRailway Board and the rea-
sons therefor; and 

(e) when the Tribunal is likely to 
finalise its recommendations on the 
remaining cases? 

The Deputy Minister in thp. lnl~
try of Railways (Shrl Shahnawaz 
Khan): (a) Yes, Sir . 

(b) 9 

(c) 2 

(d) Yes, in one case, tre Tribu-
nal's recommendation that the orders 
of removal from service may be can-
ceiled and the concerned employee 
be reinstated was not accepted by the 
Railway Board, as they considered 
that removal was justified in that 
case. 

(e) Of the 7 outstanding cases, 3 
are subjudice. The Tribunal is likely 
to finalise its recommendations on 
the remaining 4 cases by 30th June 
1964. ' 

Railway Stations in Orissa 

2337. { ~ Ramachandra U1aka: 
Shr. Duleshwar Meena: 

Will the Minister of Railways be 
pleased to state: 

(a) whether there is any proposal 
to open new railway stations in Ori-
ssa during the remaining )eriod of the 
Third Five Year Plan; and 

(b) if so, the details thereof and 
the names of the places where they 
will be opened? 

The Deputy Minister in the Minis-
trY of Railways (Shtl S. V. Rama-
swamy): 




